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TATA
tate, Panchkula- 134113 TATA POWER
& : (Corporate Contracts Department)
: L181 0 1H R1993PLC0331 67) Sahar Receiving Station, Near Hnl; Leela, Andheri (E),
= = Mumbai 400 059, Maharashtra, India
ER ENDED 31" DECEMBER, 2022 (Board Line: n:';-mﬂms) CIN: LZBQZDMH:E;QPLCGMSW
STANDALONE (Rs. in lakhs) NOTICE INVITING EXPRESSION OF I,M'I‘.EB '
uarter Ended Year To Date Year Ended The Tata Power Company Limited on behalf of Industrial Energy Limited hereby |

P invi i i i Po |
31-Dec-21 | 30-Sep-32 |31-Dec-22| 31-Dec-21|31-Mar-22 :Jr;ﬁgz;xz;ﬁzfgdgur}féest at1 X120 MW unit (PH # 7) of Captive Power Plant al

Unaudited | Unaudited |Unaudited| Unaudited Audited Supply and Supervision of erection, testing and commissioning of Unit Auxiliary
5,25.00 3,74.72 1,246.81 | 1,484.04 | 2130.90 Transformer (UAT) (16/20 MVA, 11/6.9 kV) and Service Transformers (2.5 MVA-0il
3227 (54.92) (111.77) 89.06 160.55 filled type and 1 MVA, 2 MVA-Dry type, 8.6/0.433 kV). Package Ref no. CC22ABK014.
For details of requirement, please visit Tender section of our website (URL:

hitps://www.tatapower.com/tender/tenderlist.aspx). Eligible vendors willing to

32.27 I (54.92) f (111.77) f 89.06 160.55 participate may submit their expression of interest latest by 24" Feh 2023.
3227 | (61.37) [ (118.22) | 88.16 | 14562 / \
olaly
4 UJ U PRE J J ] - UK
3126 | .(64.37) | 11089 | 8465 | 141.85 RICHA INDUSTRIES LIMITED
er Comprehensive Income (after tax) Textile Unit at Plot No. 29, DLF Industrial Area, Phase-Il,
826.87 826.87 826.87 826.87 826.87 Faridabad 121003 Haryana
PEB manufacturing unit at Kashipur, Uttrakhand
' - 916.99 (Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
ar. Resolution Process for Corporate Persons) Regulations,2016)
i _ RELEVANT PARTICULARS
1. |Name of the corporate debtor along [Richa Industries Limited
with CIN/ PAN CIN-L171415HR1993PLC032108
0.38 (0.78) (1.34) 1.02 1.72 PAN-AAACR7943J
0.38 (0.78) (1.34) 1.02 1.72 2. | Address of the registered office Plot No 29, DLF Industrial Area
Phase-Il, Faridabad 121003 Haryana
ite itt dih f dandtak dbyth 3. | URL of website ——Nil——
iLamintiocan : ereatier approved:andiaken omrecord by the 4, | Details of place where majority of fixed  |Faridabad Haryana
the above Consolidated/standalone results for the quarter ended assets are located Kashipur, Uttrakhand
’ . 5, | Installed capacity of main products/ Services|Can be sought by sending a request
‘AMTextiles and Knitwears Ltd.). to Resolution Professional at
ompanies ("Indian Accounting Standards") (Amendment) Rules, irpricha@gmail.com
'ed in accordance with the recognition & measurements principals 6. | Quantity and value of main products/ |Can be sought by sending a request
services sold in last financial year to Resolution Professional at

sther accounting principles generally accepted.

2 x . irpricha@gmail.com
:g and othe‘r Disclosure Requirement) Regulations 2015. The full 7. [Number of smployees! workmen 350
& atwww.uniroyalgroup.com. 8. | Further details including last available Can be sought by sending a request
&COo. For Uniroyal Industries Ltd. ﬁnanci?l tsstalfemeg_tts (wnhischedtéles) o{f two [to Resolution Professional at
. 5 2 5 ears, lists of creditors, relevant dates for  |irpri il.c
mFEMS (Akhil Mahajan) Executive Director .!uhsequelant events of the process are avalatle at: Iprcha@gmatcom
orietor DIN : 00007598 9. | Eligibility for resolution applicants under |Can be sought by sending a request o
131619 As per our attached report of even date section 25(2)(h) of the Code is avaifable at. {Resolutien Professional at
6816N irpricha@gmail.com
10. | Last date for receipt of expression of interest | 02.03.2023
11,| Date of issue of provisional list of
prospective resolution applicants 12.03.2023
12.| Last date for submission of objections %
to provisional list 17.03.2023
e . 13.| Process email id to submit EOI irpricha@gmail.com
; _ : ST
Arvind Kumar

Resolution Professional
Registration Number: IBBI/IPA-001/IP-P00178/2017-2018/10357
Richa Industries Limited

Date : 15.02.2023 Email: irpricha@gmail.com
. . . | Place: Mohall Address: D-190, 3rd Floor, Sector-74, Phase-88, Mohali-16007 1
22 ~

: E/_il? EQUIT AS SMALL FINANCE BANK LTD irormeny toiown As eurmas Fnacne i) ‘

EE Registered Office : No.769, Spencer Plaza, 4th Floor, Phase-Il, Anna Salai, Chennai - 600002,

q“""“mm Phone No. 044-42995000, 044-42995050
; POSSESSION NOTICE {U/s. Rule 8(1) - for Inmovable Property)

\

|

Whereas the undersigned being the Authorized Officer of M/s. Equitas Small Finance Bank Limited, under the Securitisation and ‘

Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)].and in exercise of powers conferred

under section 13{12) read with [Rule 3] of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon thg ‘

below mentioned Borrowers to repay the total outstanding amount mentioned in the notice being within 60 days from the date of }

1 receipt of the said notice. Since the below mentioned Borrowers having failed to repay the below stated amount within the stipulated ‘

g time, notice is hereby given to the below joned b and the public in general that, the undersigned has taken p ion of
the property described herein below in exercise of powers conferred on him under Sub-Section (4) of Section 13 of the said Act read
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WEDNESDAY, FEBRUARY 15; 2023

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
RICHA INDUSTRIES LIMITED
Textile Unit at Plot No. 29, DLF Industrial Area, Phase-ll,
Faridabad 121003 Haryana
PEB manufacturing unit at Kashipur, Uttrakhand
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resalution Process for Corporate Persons) Regulations, 2016)

N SHALIMAR WIRES INDUSTF

CIN : L74140WB1996PLC081

lL“IJ' Registered Office : 25, Ganesh Chandra Aven:

- Tel : 91-33-22349308/09/10, Fax : 91-3

Shalimar E mail Id : kejriwal@shalimarwires.com, website :
‘Wires Industries Limited

STATEMENT OF UNAUDITED FINANCIAL RI

QUARTER AND NINE MONTH ENDED 31ST |

RELEVANT PARTICULARS

1. | Name of the corporate debtor along |Richa Industries Limited
with CIN/ PAN CIN-L17115HR1993PLC032108
PAN-AAACR7943J)

2. [ Address of the registered office Plot No 29, DLF Industrial Area,

Phase-Il, Faridabad 121003 Haryana

3. | URL of website - ——Nil-—-
4, | Details of place where majority of fixed  |Faridabad Haryana
assets are located Kashipur, Uttrakhand

5. | Installed capacity of main products/ Services | Can be sought by sending a request
to Resolution Professional at
irpricha@gmail.com

6. [ Quantity and value of main products/
services sold in last financial year

Can be sought by sending a request
to Resolution Professional at
irpricha@gmail.com

7. | Number of employees/ workmen 350

8. | Further details including last available Can be sought by sending a request
ﬁnanci?l stat?ments (with F'scheadtges) otf two [to Resolution Professional at

years, lists of creditors, relevant dates for |irpricha@amail.com

subsequent events of the process are available at: i @9

9. | Eligibility for resolution applicants under (Can be sought by sending a request to
section 25(2)(h) of the Code is available at:| Resolution Professional at
irpricha@gmail.com

10. | Last date for receipt of expression of interest | 02.03.2023

11.| Date of issue of provisional list of
prospective resolution applicants 12.03.2023

12.| Last date for submission of objections

to provisional list 17.03.2023

3 months ende
= Particulars (3112/12022)
. Unaudited
1 | Total Income from Operations 3,032
2| Net Profit / (Loss) for the period (before Tax, Exceptional
and/or Extraordinary items) - 106
3| Net Profit/ (Loss) for the period before tax (after
Exceptional and/or Extraordinary items) 106
4| Net Profit/ (Loss) for the period after tax (after Exceptional
and/or Extraordinary items) " 106
5| Total Comprehensive Income for the period [Comprising
Profit / (Loss) for the period (after tax) and Other
Comprehensive Income (after tax)] 106
6| Equity Share Capital 855
7| Eamings Per Share (of Rs. 2/~ each) (for continuing and
discontinued operations) -
Basic: 0.
Diluted: 0.
Notes :

The above is an extract of the detailed format of unaudited Financial Results of the C
ended 31st December, 2022 filed with the Stock Exchanges under Regulation 33 of the SEt
Regulations, 2015. The full format of the Quarterly Financial Results of the Company an
and Stock Exchange(s).

13.| Pracess email id to submit EOI irpricha@gmail.com

Sdi-

Arvind Kumar

Resolution Professional

Registration Number: |BBI/IPA-001/IP-P00178/2017-2018/10357
Richa Industries Limited

Email: irpricha@gmail.com

Address: D-190, 3rd Floor, Sector-74, Phase-8B, Mohali-160071

- | Date : 15.02.2023
Place: Mohali

Kolkata .
14th February, 2023

” ROYAL CUSHION VINYL PRODU

Regd.Office : 60 CD Shlok Govt.Ind.Estate, Charkop, Kandivali (We
CIN: L24110MH1983PLC031395
EXTRACTOF FINANCIAL RESULTS FOR THE QUARTER & NINE MONTH¢

Sr. Quarler ended

No Particulars 31.12.2022|30.09.2022 | 31.12.2
' (Unaudited)(Unaudited)|(Unaud

1 | Totalincorme from operations (net) 1228.01( 3,04450| 1,85
2 | Net Profit/ (Loss) for the period (before Tax,

Exceptional and/or Extraordinary iterns) (280.96)| 1,10869( (516
3 | Net Profit/ (Loss) for the period before tax

(after Exceptional and/or Extraordinary fterrs) (280.96)| 1,108.69| (516
4 | Net Profit/ (Loss) for the period after tax '

(after Exceptional and/or Extraordinary iterns) (280.96)| 1,10869| (516
5 | Total Comprehensive Income for the period

[Comprising Profit/(Loss) forthe period (after tax)

- and Other Comprehensive Incorme (after tax)] (280.96)| 1,10856( (516

6 | Paid up Equity Share Capital 1,206.72| 1,206.72| 1,20¢

7 | Reserves (excluding Revaluation Reserve as shownin
Audited Balance Sheet of previous year) - -
8 | NetWorth - -
9 | Eamings Per Share (before and After extraordinary terms)
(of Rs.10/-each) :

(a) Basic @33 at9| (@
(b) Diluted (233 19| @
NOTES :

1 The above unaudited financial results have been reviewed by the Audit Committee ar
company in their respective meeting held on 14/02/2023.

2 Figures of the previous periods have been regrouped / reclassified / rearranged v

3 The above is the extract of the detailed formats of financial resuits filed with the St

of the SEBI (Listing and Other Disclosure Requirements) Regulation, 2015. The full !

on the stock exchange website I.e. www.bseindia.com and on the Company's web

For
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1. |ERTEEE F W BRERE SeR A | feeie e
CIN- L17115HR1993PLC032108
PAN-AAACR7943J

2. |vdhed st w5 T wie Jaw 29, dwed sehzs o, - 0,
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it fafa

13. |$3ftaT WA FA 71 9Rea e A | irpricha @gmail.com
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geit, H.: IBBI/IPA-001/IP-P00178/2017-2018/10357
= FIw faee

fetes: 15.02.2023 ¥ie- irpricha@gmail.com

T W um: F-190, fh e, Feer-7a, ww-odll, AEA-160071

Duncelfd 1sm2023




e i e o s | (Excluding GST)

‘ON TURN KEY LUMP SUM BASIS UNDER PMAY ON LAND
'SERVENO.818PT Chakan, DISTRICT-PUNE.

The E-Tender Acceptance Authory having Sole Right to Accept or Reject e-tender.
Date :- 16/02/2023 SD/-Executive Engineer - |, Pune Board, Pune
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